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[Authorised English Translation]

HARYANA GOVERNMENT

FORESTS DEPARTMENT

Notification

The 19th December, 2012

No. S.O. 81/P.A. 2/1900/S. 3/2012.—Whereas, it appears to the Governor
of Haryana that the areas specified in the schedule annexed hereto, situated within
Haryana State are subject to erosion by the removal or displacement of earth, soil
stones, or other materials by the action of wind and water and that it is desirable to
provide for the conservation of the sub -soil water and for the prevention of erosion
in the said areas;

Now, therefore, in exercise of powers conferred by Section 3 of the Punjab
Land Preservation Act, 1900 (Punjab Act 2 of 1900) and in supersession of Haryana
Government, Forests Department, Notification No. S.O. 113/P.A. 2/1900/S. 3/97,
dated 17th November, 1997, the Governor of Haryana hereby notifies the said
areas for the conservation of sub -soil water and the prevention of erosion therein

Schedule

District Tehsil Villages

1 2 3

Panchkula Kalka
Panchkula

Airibala Naraingarh
Ambala
Barara

Yamuna Nagar Jagadhari
Chhachhrauli

Faridabad Faridabad
Ballabgarh

Palwal Palwal
Hathin

Gurgaon Gurgaon
Sohna
Pataudi

All revenue estates of Kalka Tehsil.
All revenue estates of PanchkulaTehsil.

All revenue estates of Naraingarh Tehsil.
All revenue estates of Ambala Tehsil.
All revenue estates of Barara Tehsil.

All revenue estates of Jagadhari Tehsil.
All revenue estates of Chhachhrauli Tehsil.

All revenue estates of Faridabad Tehsil.
All revenue estates of Ballabgarh Tehsil.

All revenue estates of Palwal Tehsil.
All revenue estates of Hathin Tehsil.

All revenue estates of Gurgaon Tehsil.
All revenue estates of Sohna Tehsil.
All revenue estates of Pataudi Tehsil.

Mewat Nuh All revenue estates of Nuh Tehsil.
Ferozepur Jhirka All revenue estates of Ferozepur Jhirka Tehsil.
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1 2 3

Mohindergarh Namaul
Mohindergarh

Rewari Rewari
Bawal
Kosli

Bhiwani Bhiwani
Dadri
Loharu

All revenue estates of Narnaul Tehsil.
All revenue estates of Mohindergarh Tehsil.

All revenue estates of Rewari Tehsil.
All revenue estates of Bawal Tehsil.
All revenue estates of Kosli Tehsil.

All revenue estates of Bhiwani Tehsil.
All revenue estates of Dadri Tehsil.
All revenue estates of Loharu Tehsil.

•KRISHNA MOHAN,

Additional Chief Secretary to Government Haryana,

Forests Department.

50511—C.S.—H.G.P., Chd.


